IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF AUGUST 2026

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSAD ADV DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E 4 ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

IMS. NEELOFER ABIDA PERVEEN| 1301 ISEC-9 ICS COMM-+07.04.2026 RISHAN MANGAL VSRAHUL [8860838005 108.07.2026
IDISTRICT JUDGE (COMMERCIAL l108/2026 [BALRAJ SINGH [KUMAR DHARY49
ICOURT)-01 ICHOUDH @GMAIL.CO]
IARY M
1301 [RECOVERY ICS COMM-01.07.2026 INDIAN BANK  VSSUSHIL 9717568635  [RAL.SUSHIL 18.08.2026
708/2026 DULIE KUMAR [KUMAR 3133@GMAI
[RAT [L.COM

2 |SH. RAJESH KUMAR GOEL,/CENTRAL [NIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-02

I3 [MS. DEVENDER KUMAR SHARMA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL|
ICOURT-03

4 [MS ANIL KUMAR  SISODIA,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

SH. LOKESH KUMAR DISTRICT INTL
DUDGE (COMMERCIAL COURT-04)

b [SH. MANOJ KUMAR DISTRICTICENTRAL |NIL
VUDGE (COMMERCIAL COURT)-05

6 |SH. RAM LAL MEENA, DJ COMM-CENTRAL [NIL
06 TIS HAZRI COURT CENTRAL

IDELHI

ISH. SUNIL CHOUDHARY, INIL
IDISTRICT JUDGE COMMERCIAL

ICOURT-06

7 [MS. REKHA, DISTRICT JUDGE,CENTRAL [NIL
ICOMMERCIAL COURT-07




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

8 |SH. RAMESH KUMAR -II DISTRI
WUDGE, COMMERCIAL COURT

9 [SH. ANIL ANTIL, DISTRICT JUDGE,,CENTRAL |NIL
ICOMMERCIAL COURT-09

1o [SH. AJAY PANDEY, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL COURT

1 |SH. MUKESH KUMAR, DISTRICTICENTRAL NIL
WUDGE, COMMERCIAL COURT

2 |SH. LAL SINGH, DISTRICT JUDGE,[CENTRAL NIL
ICOMMERCIAL COURT

13 [SH. RAKESH PANDIT, DISTRICTICENTRAL INIL
WUDGE, COMMERCIAL COURT

g [SH. ASHUTOSH KUMAR, DISTRICT\WEST INTL.
UDGE (COMMERCIAL COURT)

15 MS. PREETI AGARWAL GUPTA,WEST INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02

16 |[SH. RAGHUBIR SINGH, DISTRICTWEST ICS (COMM)11-05-2026 ISIDHARTH SINGH Vspajeet 8285004007 8-05-2026
WWUDGE (COMMERCIAL COURT)-03 1496/2026 ikas mehta kumar

h7 [SH. SANJEEV AGGARWAL,WEST INTL
IDISTRICT JUDGE (COMMERCIAL]
ICOURT)




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

18 [SH. RAJ KUMAR TRIPATHI,|
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)

li9 [SH. PRASHANT KUMAR, DISTRICT|WEST INIL
WUDGE (COMMERCIAL COURT)

[IVACANT COURT OF SH. PRASHANT] INIL
[IKUMAR, DISTRICT JUDGE]
((COMMERCIAL COURT)

20 |[SH. PULASTYA PARAMCHALANEW DELHI NIL
IDISTRICT JUDGE (COMMERCIAL

ICOURT)-01
ISH. ANIL KUMAR  SISODIA,| INIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-01
21 [SH. SANJAY KHANAGWALNEW DELHI [NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)
ISH. ASHUTOSH KUMAR, DISTRICT]| INIL

WUDGE, COMMERCIAL COURT

22 MS. DEEPALI SHARMA, DISTRICTINEW DELHI [NIL
WUDGE (COMMERCIAL COURT)-03

23 |SH. NARESH KUMAR MALHOTRA,SOUTH INIL
IDISTRICT JUDGE(COMMERCIAL|

ICOURT)

24 [MS. ANURADHA SHUKLASOUTH 3 NewCommercial [EX COMM24.03.2026 IAXIS BANK LTD Vs LIMAYANK (9873347330 YANK_M[11.09.2026
IBHARDWAJ, DISTRICT] ICourt JAWARD BY] [LISHEVEI IMAHAJA HAJANo5
WUDGE(COMMERCIAL COURT) [Block-I JARB COMM| IN(P), @YAHOO.C

18/2026 M




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE ) LID ELECTRONIC
N NUMBER SERVICE OF
PROCESS
wCommercial ICS (COMM IDEVKI DEVISANJEEV 9810117154 INOT [16.09.2026
u30/2026 [FOUNDATION VSSARASWA| [PROVIDED
Block-1 PJOHN DUTT T
3 NewCommercial IARB A04.08.2026 [RAJRANT STEELJPURUSHO|9971291939  [MAIL@AGN [05.09.2026
ICourt (COMM) ICASTING PVT LTD VS[TTA [EYLEGAL.IN|
[Block-I 2/2026 IGODREJ FINANCE LTDKUMAR
UHA
ISH. SAURABH KULSHRESHTHA, 16, NewCommercial ICS (COMM)15.05.2024 ISTATE BANK OF INDIARANI 9643680913 [RBHARDWA15.09.2026
IDISTRICT JUDGE, COMMERCIAL ICourt 245/2024 S GEETA [BHARDW VASSOCIAT
ICOURT [Block-I AJ [E@GMAIL.C
OM
16, NewCommercial ICS (COMM)07.01.2026 [M/S APPLY PIE LLP VS 9958031223  [rajadvocate1 [31.08.2026
ICourt 11/2026 M/S CLOUDFLAREKUMAR 985@gmail.c
[Block-I [NDIA PVT LTD m
16, NewCommercial ICS (COMM)25.05.2026 [UNION BANK  OHLALIT 9540009991 fadvlalitkuma [01.09.2026
ICourt 298/2026 [NDIA VS RAKESHKUMAR Ir5700@gmai
[Block-I [KUMAR, PROP GOPAL .com
ISHAH SWEETS & FAST]
[FOOD
16, New|Commercial ICS (COMM)03.06.2026 INURUL HAQ HASHMINAYATI (9536190460 pdvjkuldeep [16.09.2026
ICourt 1329/2026 S COLOR PALETTELLEGAL (@gmail.com
[Block-I [PVT LTD & ORS
16, NewCommercial IC (COMM)06.07.2026 VEERJI RESTAURANTS S RANA (9818202368  [LITIGATION[17.09.2026
ICourt 1361/2026 [PVT LTD VS MANU RAI [@SSRANA.C
[Block-I IOM
16, NewlCommercial ICS (COMM)30.07.2026 ISHAILJA KAPOOR VSPARAMJE (9871127124  [OBEROISRL[09.09.2026
ICourt l433/2026 BLUE JADEITTEET BHATI| [EGAL@GMA|
[Block-1 ICONSRUCTION ADV [[L.COM
16, NewlCommercial IOMP (I)10.07.2026 IAXIS BANK VSSHOBHA [9711903733  [SRSHOBHA [01.10.2026
ICourt (COMM) ISARDAR GURJAR IGUPTA IGUPTA@G
[Block-1 2129/2026 IMAIL.COM
) New|Commercial OMP (I)27.07.2026 [PIRAMAL FINANCEPRASHAN[9999691983 [PSRLAWFIR[01.09.2026
ICourt (COMM)235 [LTD VS ABHAYRAJ[T KUMAR M2020@GM|
[Block-I 8/2026 ISUARNAKAR IAIL.COM




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

6, wCommercial [OMP (D}27.07.2026 [PIRAMAL FINANCE[PRASHAN 9999691983  [PSRLAWFIR|01.09.2026

ourt (COMM) [LTD VS PRADEEPT KUMAR M2020@GM|

Block-1 2359/2026 [KUMAR YADAV IAIL.COM

5 New|Commercial IOMP (I)29.07.2026 [PIRAMAL FINANCEPRASHAN (9999691983  [PSRLAWFIR [05.09.2026
ICourt (COMM) [LTD VS PRITAM [T KUMAR M2020@GM|
[Block-1 2366/2026 IAIL.COM

16, New|Commercial ICS (COMM)21.04.2026 IGOVIND KUMAR JHAARABIND (8527665316 farabindanay [22.09.2026
ICourt 217/2026 S M/SS TEJASWANINAYAK kadvocate@
[Block-1 [P3 DEVELOPMENT] ahoo.com
[PVT LTD
16, New[Commercial ICS (COMM)04.08.2026 [MADAN GOYAL VSSUNIL 9818256885 [SNLKMR58 [25.09.2026
ICourt 440/2026 [REENKU SINGH [KUMAR B@GMAIL.C
|Block-1 IOM
16, New[Commercial [EX COMM][14.08.2026 SARANSH GUPTA VSSAURABH[8527022200 [OFFICE@S [10.09.2026
ICourt IAWARD BY] M/S ATULD KARAN [MKPARTNE
[Block-I IARB COMM| ICONSTRUCTION [RS.IN
86/2026
16, NewCommercial ICS (COMM)25.05.2026 [V K ENTERPRISES VSARUN 9650500827  ladvarunassij j01.10.2026
ICourt 297/2026 [KAKA BAZAR PVT LTD [KUMAR l@gmail.co
[Block-I IASSIJA
16, NewCommercial ICS (COMM)12.08.2026 [FIRST IMPRESSIONSSACHIN (9971755433 [[NFO@LEG [14.09.2026
ICourt u54/2026 S CHRONICLEDHAMIJA IALTEAMIN
[Block-I [PUBLICATIONS [DIA.COM
6,  NewCommercial [EX (COMM)22.01.2026 ijay Kumar Vs DediconPAWAN (9599553147 [KUMARADV[29.09.2026
ICourt 10/2026 [Engineering Pvt Ltd [KUMAR IOCATEPAW
[Block-I IAN@GMAIL,
ICOM
16, NewlCommercial IOMP (I)o7.11.2025 ICNH INDUSTRIAL|Kanika 9955471400  |kanikabawja [29.09.2026
ICourt (COMM) ICAPITAL INDIABaweja(P), 1@gmail.co
[Block-1 8194/2025 [PRIVATE LIMITED Vs m
ISukhdev Singh
25 [SH. BALWANT RAI BANSAL,SOUTH INIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT/SH. SANDEEP YADAV




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]

REGISTRATIO RESPONDENT NAME E MOBILE ) LID ELECTRONIC
N NUMBER SERVICE OF
PROCESS
26 [SH. SUDESH KUMAR, DISTRIC wCommercial ICS [SIPHON [Rabindra |9971120211 rab.associate 01.08.2026
WUDGE(COMMERCIAL COURT) (COMM)/45 [ELECTRONICS [Tiwary(P), @gmail.co
Block-11 7/2024 [PROPRIETOR KAMAL m
VEET KAUR Vs JB]
[ENGG WORKS|
[THROUGH
[PROPRIETOR
[DEVINDER GUPTA
29, NewCommercial ICS 45600 lSanjeev Kumar Vs [SATENDE (9811685334 [NOT 101.08.2026
ICourt (COMM)/50 Ascence consultancyR KUMAR| [PROVIDED
|Block-11 l4/2024 lsevices pvt Ltd VASHIST
[HA
20, NewCommercial ICS 45839 ILAXMAN LAL GOLA VSJAYANT (7503200234, [adv.aounabb [03.08.2026
ICourt (COMM)/29 SHIVA ASSOCIATES [KUMAR(P [9716429803 fs@gmail.co
|Block-11 l0/2025 ) Im
29, New/Commercial MP (Du6114 [IFFCO KISAN FINANCEASHISH (9999183119, [ashish@agep [04.08.2026
ICourt (COMM)/13 [LTD Vs DHARMENDRAKUMAR (9811517810 rtners.co.in
[Block-1T 138/2026 MEENA IGUPTA(P),|
29, New/Commercial [OMP (Dly6114 [IFFCO KISAN FINANCEASHISH (9999183119, [ashish@agep [04.08.2026
ICourt (COMM)/13 [LTD Vs MANSINGHKUMAR (9811517810 lartners.co.in
[Block-I1 lo/2026 IGOPAL IGUPTA(P),
29, NewCommercial ICS 46223 IMOVIN EXPRESS PVTAnuj 9310643421  fanujjain60@ [07.08.2026
ICourt (COMM)/40 [LTD Vs SHAKEEL{ain(P), lgmail.com
[Block-1T 6/2026 I[KHAN (PROP OF IZAN|
[ENTERPRISES)
29, NewCommercial ICS 46155 ISMALL FARMERSPJATIN 9899818888, fjatinjulkaoy (07.08.2026
ICourt (COMM)/26 IAGRI BUSINESSYULKA(P),|9997332040 |@outlook.co
[Block-1T 2/2026 ICONSORTIUM Vs M/S
ISINGLA GAUR AND|
IOIL MILL AND ORS
29, NewlCommercial ICS 46053 JASICS CORPORATION[Shravan (9650682928 [unitedmark [08.08.2026
ICourt (COMM)/69 s ASHOK KUM ansal(P), @unitedand
[Block-1T 2026 JAND ORS united.com
29, New/Commercial [OMP (Di46223 ICNH INDUSTRIALRAJESH 9958726491  [jangraadvoca(o8.08.2026
ICourt (COMM)/22 ICAPITAL INDIAJANGRA( te@gamil.co
[Block-11 21/2026 [PRIVATE LIMITED VsP), m
[INEERAJ SINGH
29, NewCommercial [OMP (D6216 ICNH INDUSTRIALRAJESH (9958726491  [jangraadvocaj08.08.2026
ICourt (COMM)/21 ICAPITAL INDIA PVIJANGRA( te@gamil.co
[Block-II 64/2026 [LTD Vs DEEPAK P),




COURT

CASE TYPE

wiCommercial

CASE NO.

ICS (COMM.

DATE

OFPETITIONER NAME VSADVOCAT ADVOCATE  ADVOCATE
E LID ELECTRONIC

REGISTRATIO RESPONDENT NAME E
N

IASICS CORPORATIO:

ISUDARSH

MOBILE
NUMBER

9871088498,

nitedip@un|

DATE

SERVICE
PROCESS

[10.08.2026

OF]

OF

230/2022 s ASHOK KUMARA 9599800364  fitedipr.com
Block-11 IAND ORS [KUMAR
[BANSAL

29, NewCommercial ICS 46129 INIKE INNOVATE C.V. [Shravan (9910888645 [unitedmark [10.08.2026
ICourt (COMM)/21 S PRAVEEN|Bansal(P), (@unitedand
|Block-11 1/2026 [BHATTAR & ORS. united.com
20, NewCommercial ICS 46114 IM/S GAUTAM WINESIRSHAD (9811962836, [adv.irshad1 [10.08.2026
ICourt (COMM)/17 PVT LTD Vs M/SAHMAD (9811762836 |@gmail.com
[Block-II 9/2026 MILLENNIUM

[NFRAENGINEERS

[PVT LTD
20, NewCommercial ICS 46230 [TIVOLI GARDENS AND{Shravan [0120-4511311, [unitedmark [12.08.2026
ICourt (COMM)/42 JANR Vs SHREE SIDDHI[Kumar 0120-4939659, |@unitedand
[Block-1T l4/2026 IGROUP OFBansal(P), 9810017859  [united.com

ICOMPANIES AND ANR
29, New/Commercial [OMP (Dl6157 [PIRAMAL CAPITALJANANJAY (7455023130 fasaplegaland [12.08.2026
ICourt (COMM)/17 IAND HOUSING[SINGH(P),| ladvocates@g
[Block-1T I56/2026 [FINANCE LIMITED Vs ail.com

[Pravinsinh

Ghanshyamsinh Vaghela
29, NewCommercial [OMP (Dly6157 [PIRAMAL FINANCEANANJAY (7455023130  fasaplegaland [12.08.2026
ICourt (COMM)/17 [LIMITED Vs KASIM [SINGH(P), ladvocates@g
|Block-11 I53/2026 ail.com
29, NewCommercial [OMP (Du6157 [PIRAMAL FINANCEANANJAY (7455023130  fasaplegaland [12.08.2026
ICourt (COMM)/17 ILIMITED Vs  RishiSINGH(P), dvocates@g
[Block-1T I55/2026 IGupta mail.com
29, NewlCommercial IOMP (Dl6157 [PIRAMAL FINANCEANANJAY (7455023130  |asaplegaland [12.08.2026
ICourt (COMM)/17 ILIMITED Vs  ShirilSINGH(P), dvocates@g
[Block-11 I54/2026 [Kumar Imail.com
29, New/Commercial [OMP (Dl46162 M/S PIRAMAIRAJESH 9958726491 [jangraadvocaft3.08.2026
ICourt (COMM)/17 [FINANCE LIMITED VsJANGRA( te@gamil.co
[Block-11 86/2026 IMLESH KUMAR(P), m

IGUPTA
29, NewCommercial [OMP (Dp6228 IORIX LEASING ANDRAJESH [9958726491 [jangraadvoca13.08.2026
ICourt (COMM)/23 [FINANCIAL SERVICEJANGRA( te@gamil.co
[Block-II 19/2026 [INDIA LIMITED VsP),

[VIREN SUNIL BATRA




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

29, wCommercial [OMP (D! [PIRAMAL FINANCEPrashant (9999691983  |psrlawfirm2 [13.08.2026
ourt (COMM)/21 [LTD Vs MOHD[Kumar(P), 20 @gmail.c|
Block-11 63/2026 ISAMRAN m
29, New(Commercial IOMP (IN6216 [PIRAMAL FINANCEPrashant (9999691983  [psrlawfirm2 [13.08.2026
ICourt (COMM)/21 ILTD Vs ARIF JAMEELKumar(P), 20@gmail.c|
|Block-11 65/2026 IAHMAD m
29, New/Commercial MP (Dl46226 IPIRAMAL FINANCE[Prashant 9999691983  [psrlawfirm2 [13.08.2026
ICourt (COMM)/22 ILIMITED Vs NALIN[Kumar(P), 020 @gmail.c|
|Block-11 84/2026 [SOLANKI m
20, NewCommercial MP (Dl46228 [PIRAMAL FINANCEPrashant 9999691983  |psrlawfirm2 [13.08.2026
ICourt (COMM)/23 [LTD Vs BAIJU P K [Kumar(P), 020 @gmail.c|
[Block-1T 20/2026 m
29, NewCommercial ICS 16136 ISMALL FARMERSShantanu 7535066000 [delhi@mahe [17.08.2026
ICourt (COMM)/22 IAGRI-BUSINESS Garg shwariandco.
[Block-1T /2026 ICONSORTIUM Vs om

ICHAMARTI LAKSHM]

SOLE PROP OF M/S V5|

IJAGRO FOODS)
29, New(Commercial ICS 145965 G M MODULAR PVTjShravan [9650682928 [rishi@united[17.08.2026
ICourt (COMM)/50 ILTD Vs GHASI RAM[Bansal(P), landunited.co
[Block-1T /2025 [DEWASI AND Ors
29, NewCommercial [OMP (Du6204 YES BANK LTD VSANANJAY (7455023130 fasaplegaland [19.08.2026
ICourt (COMM)/19 INOD KUMAR ISINGH(P),| dvocates@g
[Block-1T 60/2026 mail.com
29, NewCommercial ICS 46246 IM/S WESOURCE VSVISHAL (8447789392 [ranjanvishal [25.08.2026
ICourt (COMM)/45 MOHAN BAHADURRANJAN( (@gmail.com
[Block-11 3/2026 [SAXENA AND ANR P),
29, NewCommercial ICS 45888 M/S Ajay PaintsJOUHAR (7428280795 [jouharadeeb [25.08.2026
ICourt (COMM)/38 [Hardware and Store Vs ADEEB lr28@gmail.c
[Block-11 9/2025 [Meenu Enterprises m
29, NewCommercial [OMP (Du6246 ICNH INDUSTRIALRAJESH (9958726491  [jangraadvoca[25.08.2026
ICourt (COMM)/25 ICAPITAL INDIA PVIPANGRA( te@gamil.co
[Block-II 06/2026 LTD Vs CHANANJP),

ISINGH




'ACANT/SH.
ISHARMA, DISTRICT]
WUDGE(COMMERCIAL COURT)

COURT CASETYPE
ROOM

CASE NO.

DATE
REGISTRATIO RESPONDENT NAME E
N

OFPETITIONER NAME VSADVOCAT ADVOCATE ~ AD

MOBILE
NUMBER

CATE
E LID

DATE

OF]

ELECTRONIC

SERVICE
PROCESS

OF

28 [MS RAVINDER BEDI, DISTRICTSOUTH- INIL
WUDGE(COMMERCIAL COURT) [EAST
29 |SH. LALIT KUMAR ISOUTH- INIL
ILD. DJ COMM-02, DJ-COMM-2,EAST
AKET COURTS, NEW DELHI.
|30 [SH. VRINDA KUMARI ISOUTH- INIL
[EAST
131 [DR. RAKESH KUMAR, DISTRICTSOUTH-EAST [o1 ICOMMERCIAL ICS 01.08.2026 [PUNJAB NATIONALfSarvjeet 9711785812 lsarvjeetyada -
WUDGE(COMMERCIAL COURT) ISUIT (COMM)/65 [BANK Vs SURESH LALYadav(P), vo8@yahoo.
0/2026 [PROPRIOTOR OF M/S lcom
[ROYAL
ICONSTRUCTION
ICOMMERCIAL ICS 01.08.2026 [Union Bank of India VSALKA 9711343590 dvocateshyaf--
ISUIT (COMM)/65 [Sehjad IMISHRA( mjha@gmail,
2/2026 IP), lcom
ICOMMERCIAL ICS 01.08.2026 IMS/ ALASKA RUBBERSAshish 9252784245 Rassistance.pr -
ISUIT (COMM)/65 PVT LTD Vs M/SMakhija(P) agmaticlitfir
13/2026 IARORA ENTERPRISES @gmail.co
[m
[EXECUTION [EXECUTIO (03.08.2026 ISHYAM SUNDER[PARVEEN (9811284948  |vijayzaver2s |-
[PETITION N [BUDHRAJANI ANDKUMAR(P (@gmail.com
(COMM)/23 IANR Vs M/S RASIK]),
9/2026 [PRODUCTS PVT LTD
[EXECUTION [EXECUTIO (04.08.2026 ICHETNA GUPTA VsArav 9868790800  [shekhargupt |-
[PETITION N [KARVY REALTY[Kapoor(P), lradvocate@g
(COMM)/24 INDIA) LTD imail.com
1/2026
[EXECUTION IEXECUTIO [05.08.2026 IMANMOHAN  SINGH[Ram 9999678001  s.r.m.legalla -
[PETITION N BHAGNIHAL VsMohan irm@gmai
(COMM)/24 [RAJENDRA SINGH ingh(P), .com
l4/2026




CASE TYPE

CASE NO.

DATE
REGISTRATIO RESPONDENT NAME E
N

OFPETITIONER NAME VSADVOCAT ADVOCATE  ADVOCATE
E LID ELECTRONIC

MOBILE
NUMBER

DATE

SERVICE
PROCESS

OF]

OF

IMISC. Misc 05.08.2026 IM/s Unique CollectionsMANOJ (9818331266 ilindbhard
IAPPLICATION IDJ/943/202 [India Pvt Ltd Vs AshokKUMAR aj610@gm
6 [Kumar Maurya ISINGH(P), il.com
[EXECUTION [ExXCOMM H06.08.2026 [HDB FINANCIALDINESH (8376049807 famarnathrbe -
IPETITION lAward by ISERVICES LIMITED VsJAIN(P), (@yahoo.com
|Arb [Tahir
IComm/119/
2026
[EXECUTION IEXECUTIO |[07.08.2026 ISUDHIR SINGHAL VsAkshit 9354707454 |damanyadav -
[PETITION IN M/S RAMDAAggarwal( lso6@gmail.c
(COMM)/24 THOMSON , m
I5/2026 [TECHNOLOGIES AND)|
IORS
IARBITRATION MP (D}07.08.2026 M/S CARS24Sandeep 9861959101 malegalconsf--
(COMM)/15 [FINANCIAL SERVICESMalik(P), ltants@gma
ICONCILIATION  [0/2026 [PRIVATE LIMITED Vg fil.com
IACT ISUBRATA
CHAKRABORTY
IARBITRATION [OMP MISCo7.08.2026 IG4S  Secure SolutionEKLAVYA (9891122330 [eklavya@bnaf-
(COMM)/20 India) Pvt Ltd Vs M/sBAHL(P), aw.in
ICONCILIATION 2026 [Daoji Agro Pvt Ltd
IACT
IARBITRATION [OMP (D}07.08.2026 M/S CARS24{Sandeep 9861959101 malegalconsf-
IAND (COMM)/15 [FINANCIAL SERVICESMalik(P), Itants@gmal
ICONCILIATION  [1/2026 [PRIVATE LIMITED Vg il.com
IACT ISUSHIL BAGAL
IARBITRATION [OMP (I)}07.08.2026 M/S CARS24{Sandeep 9861959101 malegalconsf-
IAND (COMM)/14 [FINANCIAL SERVICESMalik(P), ltants@gmal
ICONCILIATION  |9/2026 [PRIVATE LIMITED Vg il.com
IACT ISANJOY ROY
ICOMMERCIAL ICS 10.08.2026 IAFZAL AHMED VsSonu 9811676571 mugeem.adv -
ISUIT (COMM)/68 JAMAN SINGH ALIASVivek(P), (@gmail.com
2/2026 IAMANDEEP SINGH
IARBITRATION [OMP MISC12.08.2026 Pohnson ControlslPraveen 9810620827 advocatemahf--
(COMM)/22 [Hitachi Air ConditioningMahajan(P lajan27@gma
ICONCILIATION  [/2026 [ndia Ltd Vs M/s), il.com
IACT [Mahamaya
[nfrastructure  Private|
[Limited
IMISC. Misc 12.08.2026 INIKUM ENERGYJArvind 9958847644 ot provided |-
IAPPLICATION  |DJ/983/202 ICONTROL PVT LTD VsKumar(P),
6 [ELENT ELECTRONICS]

[PVT LTD




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE EMAILID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

ICOMMERCIAL ICS 14.08.2026 [State Bank of India VsSuchita [8896932838 |agnihotrisuc

ISUIT (COMM)/69 IMr  Sandeep  SinghiDixit(P), hita@gmail.c
I5/2026 IShekhawat m

ICOMMERCIAL ICS 18.08.2026 UK TYRE AND[Varun 9810777375  |varunsikka.a -

ISUIT (COMM)/70 INDUSTRIES LTD VsSikka(P), [dv@gmail.co
13/2026 M/S RMAG| m

[ENGINEERING PVT)
[LTD

ICOMMERCIAL ICS 20.08.2026 [UNION BANK  OFSunil 9540009991 fdvlalit5700 -

ISUIT (COMM)/71 INDIA Vs BRAHM/Choudhary (@gmail.com
/2026 [SINGH P),

JARBITRATION IOMP (I)}20.08.2026 M/S CARS 24RIT 7838737001  [ritaroragi@gf--
(COMM)/15 [FINANCIAL SERVICESARORA(P) imail.com

ICONCILIATION  |9/2026 [PRIVATE LIMITED Vg

IACT [UDAY PARTAP SINGH

ICOMMERCIAL ICS 29.08.2026 [ROYAL IDharmend (9136611511 dvodharam f-

ISUIT (COMM)/76 [ENTERPRISESH Vs R Per (@gmail.com
2/2026 [FASHION [Bhasin(P),

ICOMMERCIAL ICS 29.08.2026 [Radhika  ConstructionRAJEEV (9213163188 dvocatecpe7}-

ISUIT (COMM)/77 IAnd InteriorsLOCHAN Ib@gmail.co
0/2026 [Proprietorship IMISHRA(

[Proprietor Fakir Chand[P),
Sharma Vs SERIEN|
ISPACES PVT  LTDj
[Through the Director

[ARBITRATION  [OMP  (1)29.08.2026  |PIRAMAL  FINANCEANANJAY [7455023130 pisaplegaland |-

IAND (COMM)/17 [LIMITED Vs ASLAM  [SINGH(P), dvocates@g

ICONCILIATION  |9/2026 mail.com

IACT

JARBITRATION IOMP (I)}31.08.2026 ICARS 24 FINANCIALRIT 7838737001  [ritarorag1@gf--
(COMM)/17 ISERVICES PRIVATEARORA(P) ail.com

ICONCILIATION  [8/2026 [LIMITED Vs KIRAN|

IACT VEDI

132 [MS. NEELAM SINGH SOUTH- INIL
[EAST
133 [MS. NEERA BHARIHOKE,SOUTH- INIL

IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE ) LID ELECTRONIC
N NUMBER SERVICE OF
PROCESS
ISH. TARUN SAHRAWAT, DISTRI ICS(COMM) 1387/2026  [12-05-2026 IDSS IMAGETECH] 8709623440 1 1j06-10-2026
WUDGE(COMMERCIAL COURT) [PRIVATE LIMITED Vs (@gmail.com
[Haritha Kethe
IOMP(I) 98/26 130-04-2026 ICANARA BANK VSDEEPANJ (8390227354 |deepanjalch [24-08-2026
[HINUJA HOUSINGAL (@gmail.com
[FINANACE ICHOUDH
ARY
ICS(COMM) I595/26 14-07-2026 SPJ  Cargo PrivateUtkarsh  [9013155901  |utkarshjoshi [13-10-2026
[Limited Vs  Corlim| l255@gmail.c
[Marine Exports Private| m
[Limited
ICS(COMM) 669/26 06-08-2026  [UCO BANK Vs MANISH[Karan 8743968006  |karanchawla [24-09-2026
[KUMAR [Chawla l92@gmail.co
m
ICS(COMM) 187/26 03-06-2026  [KANWAR |Alok 9958495050  pffice@avant(31-08-2026
ICORPORATION Vs M/! Sgiumar lamlegal.com
IGODFREY  PHILLIPSPandey
[INDIA LTD
ICS(COMM) lu27/26 22-05-2026 [Kalpvraksh TechnologyRIKHIL (8820019997 [rikhilkumarofi0-09-2026
[Private Limited through| 9@gmailc.o
Director Vs S R|
IComputech Private|
[Limited
ICS(COMM) 649/26 1-07-2026 [Paramount PolytreatManoj 9868726388 anojlegal12}25-08-2026
Chemicals Pvt Ltd VsKumar (@gmail.com
IShobha Devi [Bhagat(P),
ICS(COMM) 1385/26 08-05-2026 [MS HUKAM CHANDWSHISH (9811215280 [upadhayayla [25-09-2026
IGUPTA FABRICS| chambers
[PRIVATE LIMITED Vs (@gmail.com
IABHISHEK
ICS(COMM) 670/26 06-08-2026 BREW LAB FOODROHIT (9953090366 [rohitdadwalop8-09-2026
BEVERGE Vs AMBUJ L@gmail.co
[HOTEL AND REAL m
[ESTATE
ICS(COMM) 656/26 04-08-2026 IMS NEXELLENCEPRAVEEN [9811377100  PUSLEGIS. [01-10-2026
[HEALTH CARE| [NDIA@GM
[PRIVATE LIMITED)] IAIL.COM
IANOTHER
IMEENAKSHI GUPTA




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

ICS(COMM) 667/26 06-08-2026 AILASH GARG Vj 9910301562  [N/A l01-10-2026
IGUPTA ENGINEERS|
IAND CONTRACTORS

ICS(COMM) 209/26 18-04-2026 IALLURE IDIVAKAR [9311308979  [khuranaco@ [17-09-2026
[ENTERPRISES PVIKUMAR ahoo.co.in
[LTD Vs SHAMSONS]
[POLYMERS PVT LTD

IOMP(COMM) 138/26 25-07-2026 [Seth Anandram JaipurialPallav Palit{8588854470 [pallav@palit |08-10-2026
[Education Society Vs lco.com
Zenith Electrotech Pvt
ILtd

IMISC DJ 838/26 15-07-2026 M/S BALAJIUtkarsh (8459466042 [28-09-2026
[ENTERPRISES Vs M/S(Gupta info@gggupt
[KUS PLAST INDIA PVT] laassociates.i
[LTD

ICS(COMM) 668/26 12-08-2026 INEERAJ IDHANANJ[9711343590 dvocateshyall5-09-2026
ICONSTRUCTION VsAY mjha@gmail,
[ENERGO [KUMAR om
ICONSTRUCTION

ICS(COMM) 1385/26 08-05-2026 [MS HUKAM CHANDASHISH (9811215280 npadhayayla [25-09-2026
IGUPTA FABRICS| wchambers
[PRIVATE LIMITED Vs (@gmail.com
IABHISHEK

ICS(COMM) I531/26 02-07-2026 [T C INFOTECH PVTSANJAY (9958299393 iligentlawye[25-08-2026
ILTD Vs SKYEVO ONEKUMAR Irs@gmail.co
ISTOP SHOP PVTLTD |[MISHRA

IOMP(COMM) 133/26 26-05-2026 ISUNIL PURI Vs[UDIT 9910585069  [uditi1grover [12-10-2026
INUVAMA WEALTH] (@gmail.com
IAND INVESTMENT]
[LIMITED

ICS(COMM) 688/26 [12-08-2026 [Union Bank of India VSDHANANJ|9711343590 dvocateshyalt1-09-2026
JAman Nawaz IAY Imjha@gmail,

[KUMAR fcom

IMISC DJ 678/26 26-05-2026 IASIA RESEARCHEharjeel 8800130385 [legal@indial [25-08-2026
IPARTNERS LLP VsjAhmad lawpartners.c
IOPTIMAL STRATEGIX] fom
IGROUP




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

IOMP(COMM) 61/25 19-09-2025 INeetu Thakur Vs YesAnupam (90891629964 [nupanadvsc(07-10-2026
[Bank Limited IDwivedi (@gmail.com
ICS(COMM) lu64/26 [30-05-2026 ISUSHMA BHALLA VsMs  Anjul44620606 ail@handa [14-10-2026
ICAFE CREW BREW [Handa landcompany
Lin
ICS(COMM) u77/26 02-06-2026 ISCJ PLASTICS PVT LTD[Pankaj 8800430090 [pcadvig@ya [12-10-2026
s BALAJEE TECHNOChaudhary| hoo.in
[POLYFABS PVT LTD
ICS(COMM) 153/26 26-02-2026 IMS GOLDSUNNP Singh [8510005604 [npsinghanda{09-09-2026
IGARMENTS PVT LTD| lssociates@g
s KHAO GAL] Imail.com
[RESTAURANTS PVT)
[LTD
I35 [MS VEENA RANI, DISTRICTSOUTH- INIL
WUDGE(COMMERCIAL COURT) [EAST
136 [SH. DEVENDER KUMAR, DISTRICT[EAST INIL
WWUDGE (COMMERCIAL COURT)
137 [MS. RUBY ALKA GUPTA, DISTRICT[EAST 101 ICS COMM 216/2026  [11-06-2026 ISTATE BANK OF INDIAISUCHITA (8896932838 fagnihotrisuc [17-08-2026
WUDGE (COMMERCIAL COURT) /SPARAUMURMU  [DIXIT hita@gmail.c
jom
101 ICS COMM 209/2026 [08-06-2026 M/S ACRON]SOURABH|9588086974 [pareeksoura [18-08-2026
[HARDWARE [PAREEK bh25@gmail.
ICOMPANY V/S SUNIL fcom
[KUMAR DUSEJA
101 ICS (COMM) 111/2026 20-03-2026 M/S ROTECKANKIT 0868543391 | [20-08-2026
[EQUIPMENT LIMITEDGUPTA
/S M/S  ONKAR|
[ENGINE AND|
IGENERATOR PVT|
[LTD.
lo1 ICS COMM 240/2026  [15-07-2026 BANK OF INDIA V/§|NIHARIK 9811884579 dv.niharika [21-08-2026
M/S OJASA RAI rai1z109@gm
[HOSPITALITY AND| fail.com
ICATERING




CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VS

ADVOCA’

REGISTRATIO RESPONDENT NAME E
N

ADVOCATE
MOBILE
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OF]

E LID ELECTRONIC

SERVICE
PROCESS

OF

ICS (COMM) 186/2026  [25-05-2026 M/S TENERON[RISHABH (9999456920 [rishabhbnsl [22-08-2026
[LIMITED V/S M/S DCBANSAL (@gmail.com
IAGENCIES PRIVATE]|
[LIMITED
o1 ICS COMM 141/2026  [20-04-2026 [ROOP REKHA V/S M/SIGAURAV (9868265757 | [25-08-2026
[RELIANCE RETAILVASHISH
[LTD. TH
lo1 ICS (COMM) 228/2026  [06-07-2026 ISTATE BANK OF INDIAISUCHITA (8896932838 [agnihotrisuc [31-08-2026
/S PADMA DEVI [DIXIT hita@gmail.c
m
101 [CS COMM 171/2026 11-05-2026 [DANVIR SINGH V/SVIRENDR (9911580330 [ 131-08-2026
M/S KINDLEA KR |
[INFRAHEIGHTS PVTMAHATO
[LTD.
138 [SH. GORAKH NATH PANDEY,NORTH- 201, New/CS (COMM) 74/2026 24-07-2026 IBSES IPRASHAN (90999420408 [adv.pks.1985[08-08-2026
IDISTRICT JUDGE (COMMERCIAL)-EAST [Building [YAMUNAPOWERLTD [T KUMAR) (@gmail.com
o1 IKKD s ANAND KUMAR ISHARMA
|--do---- [CS (COMM) 65/2026 09-06-2026 [BSES Vs SAROJ BALA |ARUN 9899900140 farunadvocat [08-08-2026
SHARMA le2010@gmai
.com
|--do----  |CS (COMM) 64/2026 09-06-2026 BSES YAMUNA POWERARUN 9899900140 farunadvocat [08-08-2026
[ILIMITED Vs DEEPAK |[SHARMA le2010@gmai
.com
|--do----  [CS (COMM) 158/2026 03-06-2026  [BSES YPL Vs INTIZAR@arun 9899900140 farunadvocat [08-08-2026
IALL isharma le2010@gmai
.com
|--do----  |OMP (COMM) 75/2026 24-07-2026 BSES YAMUNAPOWERIPRASHAN (9999420408 [adv.pks.1985[08-08-2026
[LTD Vs JANESHWAR [ KUMAR) (@gmail.com
ISHARMA
|--do---- [CS (COMM) 81/2026 06-08-2026 IMEERA FAB Vs NAVEDIGURPREE (9899732673 dv.gsgulati [17-08-2026
IALI T SINGH| (@gmail.com
IGULATI




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

ICS (COMM) 79/2026 06-08-2026 JASHWANI BHARDWAJIARCHIT (9599043045 [legal@sigmalfi7-08-2026
[PROPRIETOR ORSINGHAL legal.in
IMANISHA  TRADING
ICOMPANY Vs RAJ]|
[KUMAR YADAV
|--do---- [CS (COMM) 82/2026 10-08-2026 [BATRA  BREWERIESRAJEEV Klg312276651  [r.tiwari88@g19-08-2026
IAND DISTILLERIESTTWARI imail.com
[PVT LTD Vs VINOD|
IGARG
|--do---- [CS (COMM) 80/2026 06-08-2026 IKAS KUMAR VSYUVRAJ (8826893759 [yuvrajseth@ [21-08-2026
[ELEVAR DIGITELSSETH lgmail.com
[INFRASTRUCTURE
[PRIVATE LIMITED
I--do----  |CS (COMM) 65/2026 09-06-2026  [BSES Vs SAROJ BALA [ARUN 9899900140 farunadvocat [22-08-2026
SHARMA le2010@gmai
.com
t--do---- |CS (COMM) 84/2026 19-08-2026 ISADHU SARAN Vs M SRAJ 9901314975 rthakuradv [24-08-2026
[EXPO INDIATHAKUR ocate@gmail
[EXHIBITION lcom
[INTERIORS
139 [SH. PRITAM SINGH, DISTRICTSHAHDARA [301, NewCS ICS(COMM) [05.06.2026 [BABULAL PROHIT VSKUSHAL (9910131155 IADVKUSHA [03.08.2026
WUDGE (COMMERCIAL COURT) ICourt COMMERCIAL) [305/2026 [BABU VIGNESH IAGARWA [LAGARWAL
[Building, IL @GMAIL.CO]
[KKD/Delh M
01, New(CS [CS(COMM) |13.04.2026  |M/S CROUNS FABRICSTUSHAR [9891832019 [TUSHARSH [04.08.2026
ICourt COMMERCIAL) [208/2026 'S M/S FOREVERKIDS [SHARMA IARMAADV
[Building, @GMAIL.CO]
[KKD/Delh M
01, NewlCS ICS(COMM) [04.04.2026 MANOJ KUMARNEELAM (7303296156 [NEELAMMA[J12.08.2026
ICourt COMMERCIAL) [178/2026 [BAFNA VS GULAM ALI MALIK [LIK12@GMA|
[Building, [[L.COM
IKKD/Delh|
1302, NewlCS ICS(COMM) [14.07.2026 MANOJ KUM. AURAV |98 11 695953 18.08.2026
ICourt COMMERCIAL) [349/2026 SHARMA VS DHARAM[SHARMA gnleiml.in@
[Building, [PAL SHARMA lgmail.
[KKD/Delh
1303, NewlCS [CS(COMM) [15.07.2026 ICANARA BANK  VSSANJEEV 9711142200  [SANJEEVCH}21.08.2026
ICourt COMMERCIAL) [353/2026 ISAHIL ICHOPRA PRA@GM
[Building, IAIL.COM
[KKD/Delh




COURT CASETYPE
ROOM

CASE NO.

DATE
REGISTRA'
N

OFPETITIONER NAME VSADVOCAT ADVOCATE ~ AD
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1304, NewlCS ICS(COMM) [04.07.2026 [State Bank of India VSKrishna K19315165656 dvkrishnai4{31.08.2026
ICourt COMMERCIAL) |337/2026 [Krish Sharma & Anr. [Sharma 11@gmail.co
[Building, m
[KKD/Delh
[40 [SH. VIPIN KUMAR RAI, DISTRICTSHAHDARA [ROOM  |[COMMERCIAL _ [CS 09-06-2026  |ANKUR  AGGARWALIVINAY  [9953587340 Jlawpretationl[04-08-2026
WUDGE, COMMERCIAL COURT/MS,| INO 208 [CIVIL ICOMM/316/| s. SANJEEV SINGH [KUMAR legal@gmail.c|
[KIRAN BANSAL, DISTRICT JUDGE, 2026 m
I((COMMERCIAL COURT)
JROOM  |COMMERCIAL ICS 14-05-2026 IDHEERAJ GOEL Vs|PRIYESH (9540063923 [lawchambers|10-08-2026
INO 208 [CIVIL ICOMM/263 [SUNNYS CREATION  [SRIVASTA fgl@gmail.co
2026 VA m
JROOM ICOMMERCIAL ICS [24-12-2025 ISUNEHRI Vs. THEHARSHIT (9718975363 [legonomics2 [19-08-2026
INO 208  (CIVIL lcoMM/731/ ISUNEHRI STUDIO IKHANNA lo17@gmail.c
2025 m
ROOM  [COMMERCIAL ICS 06-07-2026  [ONEGO SOLUTIONVSMOHD. [9560275913 [katJshikasso [22-08-2026
INO 208  [CIVIL ICOMM/332 Vs. RAMSWAROOPMOHSIN ciates2000@
2026 IMULTI ENGINEERIN A lgmail.com
ISOLUTIONS PVT. LTD.
[ROOM ICOMMERCIAL ICS 08-06-2026  [SUNIL KUMAR BAJAJC.M. 9654624323  [manigrovero [22-08-2026
INO 208  (CIVIL ICOMM/309 s. SANJIT IGROVER 1@gmail.co
2026
41 SH.RAMESH KUMAR, DISTRICISHAHDARA [303, NewlCS (COMMERCIAI|CS(COMM) [30.07.2026  [RAJIV ANAND  VSPIYUSH [8700925528 [piyushkatyal [03.08.2026
UDGE, COMMERCIAL COURT/SH,| ICourt 1384/2026 [HOUSE OF ZOE [KATYAL 8@gmail.co
ANJAY SHARMA-II, DISTRICT] [Building,
WUDGE, COMMERCIAL COURT IKKD/Delh
03, NewlCS (COMMERCIALICS(COMM) [01.08.2026 INITISH JAIN VS VIPINRAM 9845214567  fadvrampraka(04.08.2026
ICourt 1390/2026 IKUMAR GARG [PRAKASH sh45@gmail.
[Building, ISONT lcom
IKKD/Delh|
1303, New/CS (COMMERCIALICS(COMM) (07.07.2026 IAPOLLO PIPESSHRIHAR |9548888420 dvocate.shrijo5.08.2026
ICourt 1335/2026 [LIMITED VS VIVEKTRIPATHI har@gmail.c
[Building, [DHINGRA m
[KKD/Delh
1303, NewlCS (COMMERCIALICS(COMM) [04.08.2026 [BALAR  MARKETINGSHARAVA [8860987189 nitedmark (07.08.2026
ICourt 1395/2026 'S KUNDAN CAB.COM [N KUMAR @unitedand
[Building, [United.com
[KKD/Delh




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

1303, NewCS (COMMERCIALICS(COMM) [01.07.2026 BABULAL PUROHIT VSKUSHAL (9910131155 ggarwalkus [12.08.2026
ICourt 1321/2026 [DEEPA RAM IAGGARW lhal@gmail.c

[Building, AL m

IKKD/Delh|

1303, NewCS (COMMERCIAUMISC DJj03.11.2025 IANKIT JAIN VSPIYUSH (8700925528 |piyushkatyal [14.08.2026
ICourt 998/2025 [HITESH KUMAR & ORS[KATYAL lp8@gmail.co
[Building, m
[KKD/Delh

1303, New[CS (COMMERCIALCS(COMM) [30.03.2026 M/S VIMAL TRADINGARPIT 9811595800  farpitjain209 [14.08.2026

ICourt 174/2026 ICO VS M/S RAJA MENSJJAIN @gmail.co
[Building, EAR m
IKKD/Delh|

42 [SH. PAWAN KUMAR MATTO DJSHAHDARA |NIL
I((COMM-04)

43 [SH. DEVENDER KUMAR JANGALA,NORTH- INIL
IDISTRICT JUDGE, COMMERCIALWEST
ICOURT

44 [SH. MANISH GUPTA, DISTRICTINORTH- INIL

WUDGE, COMMERCIALWEST
ICOURT,/SH.VINOD YADAV |
IDISTRICT JUDGE, (COMMERCIAL
ICOURT)

K5 [SH. JAGDISH KUMAR, DISTRICTINORTH INIL
WUDGE, COMMERCIAL COURT

46 [VACANT/SH. SHAILENDER MALIK,NORTH INIL
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
47 [SH. RAJ KUMAR, DISTRICT JUDGESOUTH 1603 [COMMERCIAL [CS(COMM)3/04.06.2026 IM/S KIRAN GUPTA V/S-BUDHIR 9971593597  sudhirtaweja [25.07.2026
((COMMERCIAL COURT-01 WEST ISUIT [76/2026 [PANZIKA BAWEJA| (@gmail.com
IAND ORS.
03 [COMMERCIAL [CS(COMM)3/09.06.2026 ISTATE BANK OF INDIASAMEER (9999918302 [NOT [21.07.2026

ISUIT 92/25 'S/ ANIL PASWAN [PROVIDED




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

03 [COMMERCIAL ICS(COMM)2[27.04.2026 ICOLLECTCENT [RAVI 9810894605 |ADV.RAVIT [20.07.2026
ISUIT 49/2019 [DIGITAL V/STHAKUR [HAKUR28@
IMOBIGOSSIP GMAIL.COM|
[NFOTECH
03 ICOMMERCIAL ICS(COMM)5/30.10.2025 [BANK OF BARODA V/SAMIT 9899913253 |ADV.SUDHA[]27.07.2026
ISUIT 71/25 INAZIAMA KHAN IPANCHAL ISHUKLA@G
[MAIL.COM

UDGE, COMMERCIAL COURT/SH.WEST
IBALWANT RAI BANSAL, DISTRICT]
WDUGE, COMMERCIAL COURT-02

us FH VINOD YADAV, DISTRICTSOUTH INIL

49 [SH. GAUTAM MANAN, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-03 WEST

I50 [SH. AJAY GULATI-I, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-04 [WEST

TOTAL 154




	Form-3

